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feature film has been filed. In the
present case the feature film has not
yet been filed. So, the invitation will
' be forthcoming later.

Shri A. M. Tariq: Who is responsi-
ble for selecting these films? Is it
the Ministry of Information and
Broadcasting? What is the proce-
dure for selecting the films?

Shri A. C. Joshi: Government has
in the present case selected the film
“Ganga Jumna” with the help of two
persons: Shri Krishna Kripalani and
Shri B. V. Warerkar, M.P.

Shri Heda: With a view to getting
a price for the film sent by our coun-
try it is necessary to create a back-
ground publicity. In the last festi-
vals where we participated we did
not create any publicity to get our
films properly exhibited. Is there
any programme to have some publi-
city for the films that would be sent
now to Czechoslovakia?

Shri A. C. Joshi: A statement is
being made here on the floor of this
House that a certain film is being
sent to that festival. This by itself
is publicity.

Shri Heda: When the films are sent
by participating countries, they exhi-
bit those films in that country be-
fore they actually enter into the com-
petition so that there is a proper
background and assessment about
that film created in that country. Is
there any programme to show this
film in Czechoslovakia before it en-
ters the competition?

Shri A. C. Joshi: I am sorry I can-
not give that information.

Shri Vasudevan Nair: What steps
are the Governmeint taking to see
that films in the regional languages
also get proper treatment while selec-
tions are made for international film
festivals?

Shri A. C. Joshi: Due consideration
is given to them.
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Headquarters of Naga Rebels

+
*235 J Shri Raghunath Singh:
"\ Shri Ram Krishan Gupta:
Will the Prime Minister be pleased
to state whether it is a fact that Naga

rebels have shifted their Headquarters
to Burma?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
So far as we know, the Naga hostiles
move about their headquarters con-
stantly. According to our informa-
tion, for some time, they were operat-
ing from bases in Burma. Subse-
quently, they were driven out from-
there by Burmese forces.
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Shri Hem Barua: May I know whe-
ther due to the emergence of a mili-
tary regime in Burma the Naga
hostiles are getting better opportuni-
ties to function from that terriory?
If so, what steps are being taken to
safeguard against this?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlat
Nehru): I do not think they are get-

ting greater opportunities. There is
no reason why a change in regime in
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Burma should give them greater
opportunities. Anyhow, we have not
heard anything about that.

Shri Hem Barua: May I know the
source through which it was located
that the Naga hostiles had their head-
<quarters for some time in Burmese
territory? Was it through our agency or
‘was it some hearsay?

Shri Jawaharlal Nehru: No, it is not
hearsay. Our border officials met
.sometimes the Burmese border
officials. They discuss the situation.
Each supplements the other’s infor-
.mation.

Shri Hem Barua: May I know whe-
“ther our Government got this bit of
information about the Naga hostiles
functioning from the Burmese terri-
tory prior to Mr. Gavin Young’s visit
to the Burmese territory where our
airmen were temporarily located, or
-after that?

Shri Jawaharlal Nehru: I do not
remember when Mr. Gavin Young
‘went there and said something about
them, but I think our information
"was before Mr. Gavin Young went
there.

Shri Hem Barua: May I know whe-
ther the Naga hostiles who have been
operating from Burmese territory
have succeeded in collecting the arms
and ammunition locally there, and

'fvhether the Government have any
information about that?

Mr. Speaker: Gathered from Burma?
Shri Hem Barua. Yes.

Shri Jawaharlal Nzhru: Wo have no
.information about that.

Eurcpean Common Market

+

{ Shri Indrajit Gupta:
7\ Shri Morarka:

Will the Minister of Commerce and
.Industry be pleased to state the pro-
gress made in securing safeguards for
Indian exports consequent upon Bri-
tain’s negotiations for entry into the
-European Common Market?
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The Minister of C ce (Shri
Kanungo): The question is under
negotiation between the United King-
domn and the European Emonomic
Community. The negotiations being
confidential no statement can be made
at this stage about thir progress.

Shri Indrajit Gupta: May I know
whether it is a fact—it is widely re-
ported in the press—that the Gov-
ernment of the United Kingdom has
made it clear that the pre-condition
for joining the ECM is that there
should be a common, external tariff
operating in the case of countries
which are not members of the ECM
and, if that is so, does it not automa-
tically 'mean that India’s existing
rights in the British market would
be very seriously affected?

Shri Kanungo: The latest position
is this. Al] that we can judge is the
statement by Mr. Heath on 10th Octo-
ber, 1961, wherein he has stated that
while carrying on negotiations they
will bear in mind the established in-
terests of the commonwealth count-
tries in the United Kingdom market.

Shri Indrajit Gupta: May I know
whether it is a fact that in the case
of commonwealth countries which
may be exporting the same commodity
to the British market, the present
equality of treatment given in respect
of all those countries will be res-
pected?

Shri Kanungo: We do not know
yet the first thing—namely, under
what conditions the United Kingdom
would join the common market. It
is quite conceivable that the whole
range of tariff of the ECM will apply
to all countries and the United King-
dom also. I think it is conceivable
But we do not know anything about
it, because negotiations are still con-
tinuing, and the newspapers report
that it will take a few months more
to come to a stage where it can be
considereqd specifically





